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2 0A 940 of 2019

ORAL ORDER

Pronounced by Hon'ble Shri. TJACOB, Member(A)

When the matter came up for hearing today, the learned counsel for the
respondent submits that the relief sought for by the applicant is under consideration
by the Department. He has also filed an affidavit to this effect.

2. Inview of the above, the learned counsel for the applicant seeks to withdraw
the OA.

By In the circumstances, the OA is dismissed as withdrawn.
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